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BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

Petition(s) for Special Leave to Appeal (Civil) No(s).14512/2005

MMT.C. OF INDIA Petitioner(s)

VERSUS

OCEAN KNI GH MARI TI ME CO LTD. AND ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 08/09/2006 This Petition was called on for hearing today.

For Petitioner(s)

M. Jay Savl a, Adv.

Ms. Reena Bagga, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Service is conpl ete.

However, there is no appearance for the respondents.

Li st before the Hon'ble Court, if there is no appearance for the
respondents.

( B. SUDHEENDRA
KUVAR)
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